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The Registration of Births and Deaths (Amendment) Bill, 2023
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SHRI MANISH TEWARI (ANANDPUR SAHIB): Mr. Speaker, Sir, | rise to oppose the introduction of the said
Bill for want of legislative competence on three counts: first, it transgresses on the right to privacy; second, it
transgresses on the right to the separation of powers; and third, it suffers from the malady of excessive delegation. ?
(Interruptions) If the hon. Speaker would permit, | could read out in detail as to what are the reasons for opposing the

Bill. But these are my three fundamental objections. ? (/nterruptions)
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At this stage, Shri Kodikunnil Suresh, Sushri S. Jothimani, Shrimati Aparupa Poddar and some other hon. Members
came and stood on

the floor near the Table.

? (Interruptions)
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